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Srafteat & g, ST Agraeas TTreeRor sttert=ae, 2021 (2021 FT 1) & Hafad g, AR 2|

[FT. &. T1EY-24015/9/2026-FF-1(TT 1)/5-378973]
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MINISTRY OF PORTS, SHIPPING AND WATERWAYS
NOTIFICATION
New Delhi, the 20th June, 2026

S.0. 3268(E).—In exercise of the powers conferred by sub-section (2) of section 1 of the Jan
Vishwas (Amendment of Provisions) Act, 2026 (8 of 2026), the Central Government hereby appoints the
1st day of July, 2026, as the date on which the provisions of the said Act, in so far as it relate to amendments
to the Major Port Authorities Act, 2021 (1 of 2021) as mentioned against serial number 72 of the Schedule

to the said Act, shall come into force.

[F. No. PD-24015/9/2026-PD-I(Part-I)/E-378973]

PRAVEEN P. NAIR, Jt. Secy.
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